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man and the Chief Executives of SRTU s was 
held in New Delhi on 19-20 March, 1993.

(b) and (c). The recommendations of the 
meeting are yet to be received.

Shipping industry

5682.SHRI BABU HARICHAURE: Willthe 
Ministerof SURFACE TRANSPORT be pleased 
to state:

(a) whether the Government have formu­
lated a new policy for international cooperation 
in shipping industry dunng the recent past;

(b) if so. the details thereof; and

(c) the other steps being taken to revive 
country's shipping industry?

THE MINISTER OF STATE OFTHE MIN­
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLER): (a) No. Sir.

(b) Does notarise.

(c) The Government have taken the follow­
ing steps to revive the Indian shipping industry: -

1. Automatic approval is now given for:

i) Acquisition of all categories of ships ex­
cept crude tankers and OSVs, by Private 
Shipowning Companies.

ii) Acquisition of ship from an Indian ship­
yard; and

iv) Acquisition for replacementtonnsige.

Shipping companies have been alktwed to 
retain sale proceeds of their ships abroad and 
utilise them for fresh acquisition.

3. Freedom to time charter out Indian ships 
to foreign shipping companies.

4. Quarterly Block Allocation Scheme for 
repair of ships has foreign exchange for ship 
repair/dry docking and sparesfor imported capi­
tal goods without any value limit.

6. Freight charges on account of movement 
of fertilizer and petroleum products are now 
allowed to be paid in convertible currerx:y on par 
with other commodities.

Development Of National Highways

5683. SHRI PRAKASH V. PATIL: Willthe 
Ministerof SURFACETRANSPORTbepleased 
to state;

(a) the details fo the projects sent by the State 
Governments forthe development and inTprove- 
ment of Nati6nal Highways during the Eighth 
Plan period. State-wise; and

(b) the details of the projects approved so far 
by the Union Government State-wise?

THE MINISTER OF STATE OFTHE MIN­
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGDISH TYTLE R); (a) and (b) A statement is 
annexed.
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